
High court of Jamn1.?nd Kashmir at Sri nagar

QRDER
No:- \fl Dated :-

sanction is hereby accorded to the grant of Annuar
Increment in favour of the following Judicial officers with effect from
the dates shown against their respective names. Besides, with the
increase in the basic pdy, the existing interim relief @ 30o/o granted
vide Govt. order No. 233-F of 2018 dated 25.04.2018, wiil under_go
an upward change, which is arso stated in cor-7 against each:_

rr\{r^rr

Sr.
No.

Name of the Ofn"". SfSf,ri Grade Date of
Increment

Rate of
Increment

Raising of
basic Pay

From To

Raising of
Interinl
Relief

From To

---l --- --2---
S/Shri

--3--- --4--- --5--- --6--- --7--

1) Rajesh Sekhri, 

-

Pr. Distt. & Sessions Judge,
Baramulla

70290-1540_76450 0t.04.20t9 1540/- 73370-74910

6S:/sctlozgo

22011-22473

2) Sanjay Parihar,
Principal District & Sessions
Judge, Udhampur

57700-1230_
58930- I 380-

67210-1s40-70290

01.04.2019 1540t- 20625-21087

3) Y.P.Bourney,
Special Judge Anti-C'oruption,
Jammu

s7700-1230-
s8930- I 3 80-

67210-1s40-70290

01.04.2019 I 380/- 6s830-67210 19749-20163

4l t Ritesh Kumar Dubey,
One Man Forest Authority

5 I 550- 1230-
58930- I 380-63070

01.05.2019 1230/- 56470-57700 16941-17310

s) Kamlesh Pandit,
Principal District & Sessions

Judge, Reasi

5 r 550- 1230-
58930- I 3 80-63070

01.05.20 r 9 1230t- 56470-57700 1694 t-173 l0

6) Ranbir Singh Jasrotia.
Principal District & Sessions
Judge, Leh

51550-1230-
58930- I 3 80-63070

01.05.20 r 9 1230/- 56470-57700 169,i -17310

7) Balbir Lal,
Additional District Judge
(Bank Cases), Srinagar.

-l

51550-1230-
58930- I 380-63070

01.05.2019 1230/- 55240-56470 1657' -1694t



8) Ashwani Kumar Sharma,
Additional Sessions Judge
TADA/POTA, Srinagar

5 ls50-1230-
58930- I 380-63070

0 t .05.2019 t2301- 55240-56470 ti 572-t694t

e) Ms. Kusum Lata Pandita,
Additional District & Sessions

Judse. Raiouri

5 1 550- 1230-
58930- I 380-63070

01.05.2019 12301- ss240-56470 1t572-16941

10) Aijaz Ahmad Khan,
Additional District & Sessions

Judge, Sopore.

51550-1230-
58930- I 380-63070

01.05.2019 12301- 55240-s6470 l{:,572-16941

11) Deepak Sethi,
CJM, Anantnag

5 I 550-1230-
58930- I 380-

63070 (2"d ACP,
Sub Judges)

0r.05.2019 1230t- 55240-56470 16572-t694t

t2) Sunil Sangra,
CJM, Handwara

51550-1230-
58930- I 380-

63070 (2"d ACP,
Sub Judges)

0l .05.20 r 9 12301- ss240-s6470 It.;572-rUrO,

13) Mohd. Ashraf Khan,
CJM, Poonch

51550-1230-
58930-l 380-

63070 (2"d ACP,
Sub Judges)

0l.05.2019 12301- s5240-56470 l:t572-16941

74r. Mohd. Rafiq Chak,
Forest Magistrate, Srinagar

5t550-1230-
58930- l 3 80-

63070 (2"'t ACP,
Sub Judges)

01.05.2019 1230/- ss240-56470 1t,572-16941

1s) AbdulNasir,
Secretary High Court Legal
Service Authority

s1550-1230-
58930-1380-

63070 (2"'t ACP,
Sub Judges)

0 l .0s.201 9 12301- 55240-s64',70 lt:572-16941
t

16) Surinder Singh,
City Judge, Jamrnu

51550-1230-
s8930- r 380-

63070 (2nd ACP,
Sub Judges)

01.05.2019 12301- 5s240-56470 1r;'572-16941

77) Javed Ahmad Geelani,

Sub Judge,Vailoo

5 l 550-l 230-
s8930-1380-

63070 (2"d ACP,
Sub Judges)

01.05.2019 12301- 55240-56470 lt:572-16941

18) tUonA. Amin Mir.
CJM, Budgam

5 I 550- 1230-
58930-1380-

63070 (2"d ACP,
Sub Judges)

01.05.2019 1230/- 55240-s6470 1t.572-16941

1e) , Ajay Kumar GuPta,

CJM, Sarnba

"r{

5 I 550- 1230-

58930- I 380-

63070 (2"d ACP,
Sub Judges)

01.05.2019 12301- 55240-56470 1t.572-16941

c
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20r. Sudhir Kumar,
CJM, Kishtwar

51550-1230-
58930- l3 80-

63070 (2"d ACP,
Sub Judges)

01.05.2019 1230t- s5240-56470 16572-16941

21) Om Parkash Thakur,
Judge, Small Causes Court,
Srinagar

51550- 1230-
58930- 1380-

63070 (2"d ACP,
Sub Judge)

0 | .05.2019 1230/- 5 5240-564'10 t6572-1694t

22'l Gowhar Majid Dalal, 

-

Special Mobile Magistrate (T),
Srinagar

51550-1230-
58930- l3 80-

63070 (2"d ACP,
Sub Judge)

01.05.2019 1230/- 5 5240-564',10 t6:72-1694t

23) Sheikh Javaid Alam, CJM,
Pulwama

39530-920-404s0-
1080-49090- 1230-

54010

0 r .05.201 9 1230t- 50320-51550 15096-t5465

By order .

tto:- tloqo ^t\\q"S

Copy to the :-
1. Shri

')r(rxv'u>'rrfr<\tq(Permod Kumar)
Deputy Registrar (G.S.)

Dated:- \f\ s\o_r1

2. Chief Accounts Officer, High Court of J&K, Jammu.
. .... for information and n/a.
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.)


